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12.10 Hrs.
PAPERS LAID ON THE TABLE

ANNUAL REePORT (PART 1) OF THE
REGISTRAR OF NEWSPAPERS

THE MINISTER OF INFORM A-
TION AND BROADCASTING
(SHRI K. K. SHAH ) : 1 beg to lay
on the Table a copy of the Annual
Report (Part 1) of the Registrar of
Newspapers for India on Press in
India for the year 1967. [Placed in
Library See No. LT-1932/68]

COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTING OF
THE HOUSE

MiINUTES

SHRI THIRUMALA RAO (Kaki-
nada) : 1 beg to lay on the Table

BHADRA 6, 1890 (SAKA)

Messages from R. §. 2490

Minutes of the Seventh sitting of the
Committee on Absence of Members
from the Sittings of the House hold
during the current Session.

MESSAGES FROM RAJYA
SABHA

SECRETARY : Sir, | have to re-
port the following messages received
from the Secretary of Rajya Sabha :—

(i) ‘I am directed to inform the
Lok Sabha that the Rajya
Sabha, at its sitting held on
Monday, the 26th August, 1968,
passed the enclosed motion
concurring in the recommen-
dation of the Lok Sabha that
the Rajya Sabha do join in
the Joint Committee of the
Houses on the Patents Bill,
1967. The names of the mem-
bers nominated by the Rajya
Sabha to serve on the said
Joint Committec are set out
in the motion.

MOTION

“That this House concurs in
the recommendation of the Lok
Sabha that the Rajya
Sabha do join in the Joint
Committee of the Houses on
the Bill to amend and conso-
lidate the law relating to pat-
ents, and resolves that the
following members of the Rajya
Sabha be nominated to cerve
on the said Joint Committee :—

1. Shri 8. K. Vaishampayen

. Shri Krishan Kant

Shri R. P. Khaitan

. Shri Arjun Arora

. Shri T. V. Anandan

. Shri Om Mehta

. Shri K. V. Raghunatha
Reddy

8. Shri Pitambar Das

9. Shri Dahyabhai V. Patel

10. Shri Godey Murahari

11. Shri C. Achutha Menon™."
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(ii) “In accordance with the
visions of rule 127 of the Rules



